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SLP(C) No. 20361 OF 2004

| TEM No. 14 Court No. 10 SECTI ON | VB
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.20361/2004
(From the judgenent and order dated 30/01/2004 in CAP 17782/ 03
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
JASW NDER PAL SI NGH Petitioner (s)
VERSUS
STATE OF PUNJAB & ORS. Respondent (s)
( Wth Ofice Report )
Date : 29/04/2005 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S. H KAPADI A
For Petitioner (s)M. Jagjit Singh Chhabra, Adv.
For Respondent (s)M. Harvinder Kaur, A A .G, Punjab
M. Arun K  Sinha, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Copy of the counter affidavit be served on the | earned
counsel for the petitioner.
Rej oi nder affidavit shall be filed within three weeks.
Call the matter after three weeks.

(Neena Ver nm) (Vijay Aggarwal)
Court Master Court Master



